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mukesh@bigshareonline.com TR BIferdl &R, YIRYRSG BT AW, IR FHOGS & Wb &I TS Ul (@0 ST AR ufEe) fafromrasl. 2016 & A mH 6 © mrr]
9 A1), A7 (3 PR PI TG T H ML ), SR @R IS F1 WA D B T ) TTE T S ST TS s =5 SeTare! =5 e=reTrer

SR A 8 € g R v () @ 5 s SHARAT INDUSTRIES LIMITED RS [ s -
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SECOND AND FINAL REMINDER CUM FORFEITURE NOTICE TO THE HOLDERS OF PARTLY PAID-UP

2. "Ade™ (ﬁ:ﬁ—d —g_;m%—rr F%ﬁ) 6 m D %’N He—aiim fafer YEHAR 27 A 2025 §| EQUITY SHARES ON WHICH CALL MONEY IS TO BE PAID Ha ﬂ:.lﬂ!ﬂﬂ; =T q g e 75, .-f*,'._a;g[
3. Rele $—aife giaer Fe=faRaa sl & SR Sucter erfl Ie aTe dide 1 qud <iid @) faar Sy In terms of provisions of the Companies Act, 2013 (“Act”) read with the relevant rules made thereunder, the First and Final Call | _ — Y A, A 201301 _
3R TTUHSIUS gRT SUGEl & 8N Notice has been issued to such persons who were holders of the partly paid shares as on February 07, 2025, being the Record B | NS SR & Ga H I |30 S, 2025 -;QEHTF;,J G Ea T B s NE )

g _ = = - Date. | AT AT Torier 02,07 2026 BIHTTES)

—qIfeTT BT 3RH TIR 02 \—gaé 2025 rd: 09:00 31 ng:Ié Fa-| = ot e = - = = | - = T
Rete S—afe o1 2 o1 TS 2025 @ W 0500 T (( W)) - In this connection, the Rights Issue Committee of the Company (‘Committee’)duly authorized by the Board of Directors of the I, | N ! ‘"""}Iﬂ*’” ,I"'_'_‘-'F”’E‘HFE'H’E" % |27 fawiay, 2025
g - — _ Company, by way of Circular Resolution passed on Wednesday, 02nd July 2025, approved sending Second and Final Reminder || AT A i |

4. SIIH Ay & R, PR, 27 ¥, 2025 siorf He—sfie ffer T +Aifds w9 ﬁva SeRaeese v | Cum Forfeiture Notice from time to time for payment of the First and Final Call amount of 23.25 (comprising % 7.50 towards face B ‘*T*"ﬁ“ FHETA NI B0 H ¥ e Al
AR I ATel IR a9 | AT e STl Wl & | T el 7 geragife qews @ A dor value and  15.75 towards premium) (“Reminder-cum-Forfeiture Notice”) to the holders of such partly paid-up equity shares | T ??""f'r‘fm‘g_”ﬂf“ TEATE |l -IBBUIPA-DO2/P-NO0125/2017-18/10204
@1 far & 9@ ik desim i @ Ted ¥ WA € 9 evoting@nsdl.com AT onwhich the Firstand Final Call Money remains unpaid. W il il |y - 31 {34, 2025 s A
mukesh@bigsharconline.com 11 investor.relations@servotechindia.com TR T TR HSTHY o SIS Accordingly, sending of Second and Final Reminder Cum Forfeiture Notice to all the members who have not paid the call money 5, | SperFe e ket e afie it 5 E-1 /2, e g diym,
IR TS A @R e ¥ has been nitiated on Wednesday, 02nd July 2025. i S A e e 6, faev-a, e, 7E Rl 110078

EL T nksharma.focs@gmail.com

5. REAle <—aifeT & ferg fawga wperm Siv afafi www.evoting.nsdl.com SY UCer dcic G § Suered | The payment period is from Thursday, 10th July 2025 to Saturday, 19th July 2025 (both days inclusive). Eligible Shareholders

T AAYF (A AT & A W) §RT AGG & URVIH AR, 31 Jells, 2025 BT ATF 5:00 dof (RMSTHL)) - : : : : I1-.'|I-}.‘F|ﬁTHT'-‘ﬁ‘1_I1.:I1_FI'-=|E<FI' | et e 112, -\, TR e, AT,
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dfics I www.nseindia.com &1 ¥ g P S AR I§ HU P JgATSC AT www.servotech.in 3iR | BTATHE A £ 3-|'|"|'1|T'-"|+51 14 ﬁmﬂ 2025
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evoting@nsdl.com T TUH R AHA & I ST Wl Fa% : 1800—222—990 AT TIBI &R : +91 22 48867000 the partly paid-up equity shares ofthe Company. . TaT 1 i 5

UATHEIVE @ d9d1se A www.evoting.nsdl.com TR i SUerer ERfT |

o : : S8 | . - : : Y H umrg.*rtr-'rﬂn-rfma- Yol W BEIPA-DOYIPA-ICAHN-00211/2018-2019/1 2363
R T @% Ws e T Eﬁa ?nvesmr'relaﬂg"g;%@servomhmdla'com W W T T E All correspondence in this regard may be addressed to Registrar to the Issue at below mentioned address: | ST e (e i e i) | 2t arefaes Bree
SEIACITD AEH | AT | ST RIepraci B FA ' - gl H: IBENIPA-O01/IP-PO1 353/2018- 201512081
Pd Halcd RYuas TR fieeq faface 3!-!’1@;1'{“1@&
(it wafew ek R fifics) traft 3 IBBIIPA-O01/IP-P-02534/2021-2022/1 3678
TR/ — CAMEO 14| (%) HalE ga T gt hittps i, ibbi g inhomeidoanioads
feHt® : 02—07—2025 BffeR IR Y X . . HITTR T " e e — 11 2%, T —, T
% frech = Cameo Corporate Services Limited e m“qrrgfﬁ%hfq.-&aq-.— Fer, s, ERae 122015
T Unit: Sharat Industries Ltd — Partly paid up to Fully paid up conversion | TET AT AT www,cirpgardenia.in
Subramanian Building, 1, Club House Road, Chennai-600002 eereE T e ) e @ T s AR aftrsen 4 Rt 30 o, 2025 (eRired), wreltead)
Tel No.: +91 44 4002 0700 € =1 02.07.2025 1 urd gf) ©) P gRan Fafhes & ey andie s ol st

O PR 1] SRt oy T i

st v gFiEa Rafarde i el 91 ereve o ana=t are i ma 14and 2025 o s g i
HHTET SR A Ty aEEn 10 & wre aftte o v e e et wtein @ o)

FereefTor eperen ) et anss el A sy S oo o S G W e @ | el A

E-Mail Id: rights@cameoindia.com
Investor Grievance E-Mail Id: investor@cameoindia.com
Website: www.cameoindia.com

Contact P_ersor!: Ms. K. Sreepriya A e o T s e, e e averen e TR e W A e |
SEBI Registration No.: INR000003753 iR e 129 ¢ I!__'I"'-'J.u v} o wpafere v e sy e, o7 v el s el anegfEan |
ferelta spowraTEnan W arfergan sty d e 8 wrd e o P widfe s 13 8 a6
;%DSHARATINDUSTRIES LIMITED Faanfiyarae tedrad A 8 v wia e ol vty e Hda den s
- A & g T - BT -
N. GANESAN ard & gsuff arran s waron o we Ry s @l mwm
COMPANY SECRETRAY & COMPLIANCE OFFICER F=1ias : 03,07 2025 AT T S eErE, e g e
| #eye g R WA TEETOT # BN PA-D02/1P-NOO125/2017- 1610294 |

- w - epdperjansatta.com - e o


sshub
Highlight


THURSDAY, JULY 3, 2025

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

FEDBANK FINANCIAL SEVICES ITD. FEDBANK
- SERVOTECH RENEWAEBLE POWER SYSTEM LIMITED Registered Office : Unit No. 1101 , 11th Floor, Cignus, Plot Mo 71 A Powai, Paspoli, Mumbai 400087
quﬂ]Clb nmtlﬂﬁC\L bﬂnk (Formerly Known As Servotech Power Systems Limited) DEMAND NOTICE Under The Provisions of The Securifisation and Recanstruction of Financial Assets and Enforcement of Security Inferest
ARMEB SOUTH DELHI . CIN: L31200DL2004PLC123379 The undersigned being the authorized officer of FEDBANK FINAMCIAL SEVICES ITD. under the Act and in exercise of powers conferred
4th Floor 7 Bhikaji Cama Place, New Delhi-110066 Registered Office: 806, Bth Floor, Crown Heights, Hotel Crown Plaza, Sector-10, Rohini, New Delhi -110085 under Section 13 (12} of the Act read with the Rule 3, Issued Demand Notice(s) under Section 13(2) of the Act, calling upon the
Tel No.: 011-41130158 » Email: investor.relations@servotechindia.com » Website: www.servotech.in ioflowing borrower(s) to repay the amount mentioned in the respective notice(s) within 60 days from the date of receipt of the said
POSSESSION NOTICE (For Immovable property) NOTICE OF POSTAL BALLOT AND E-VOTING INFORMATION notice, The undersigned reasonably believes that borrower(s} is/are avoiding the service of the demand notice(s), therefore the service
The undersigned being the Authorzed Officer of the Punjab National Bank, Nuﬁcﬁ'u_herﬂb:i' Qiven, pursuant io Eqm_jun 1_1& c-fm&CD"“PEniHSAELEmE._rEEd withy E_ulﬂ 20and F'.JEEE ofthe 4 notice iz being efiected by aﬂ'mat:-n:;;d BI:: ingh EIEEPE;HEIES'WHTEE”“ z;d&ma?:::hn&is] are extracted hersin balow:
ARMB, South Delhi, #th Floor 7 Bhikaji Cama Place New Dethi-110066 Companses (Management and Administration) Rules, 2014, ("the Rules”), Regulation 44 of Securities and rrower(s) /Co-Barrower(s) / Guarantor(s) ress
{Previously Known as  Circle Sastra Centre South Dedhi) under the Exchangs Board of Indsa ("SEBI") (Listing Obligations and Discicsure Requirements) Regulations, 2015 ["Listing Loan Account No. FEDDLHLAPO510745, FEDDLHLAPOS15026, FEDNOILAPOS26827 & FEDNOILAPO533638. 1. Mantra Health
Securitization and Reconstruclion of Financial Assets & Enforcement of Regulations”y and General Circutar No. 1412020 dated 8th Aprl, 2020, General Circular No. 1712020 dated 13th Club {Borrower) Through its Proprietor 2. Meenu Chauhan (Co - Borrower) 3. Kunwarpal Singh (Co — Borrower) All having
f;f::‘l;mmf :;szﬁxf&gr::ﬁm Eﬁ&ﬁﬁ;ﬁgﬁﬂ“ﬁ?gﬁ April, 2020, Geners Gircular No.38/2020 dated 31st December, 2020, General Circular No 1062021 dated 23rd address at: Gram Chora Sadalpur Noida Tehsi| Dadri Gautam Buddha Nagar Ullar Pradesh 201304 Alsa at:Property In Siluated
Seanianil il it the dled - X0 el Loo e rounstie June, 2021 and General Circular No.20/2021 dated 8th December, 2021 and any other apglicable laws and in Gall No-5, Khasra No. 38/2, Village Nagll Nagala, Gaulam Buddha Nagar, Uttar Pradesh 201304 Also at: Sec - 133, Nagla
boerower Guarantor requiations, for saeking the appeoval of the Members of Servotech Renawabla Power System Liméted (Formerly :““ E::';"‘H?“:tdh; I'ia;!;r, Up - :u::uml-ll D:m;mi_l‘ln;il:;! F;l_l ; ﬁémuunl;ilfﬂﬁ.-'ﬂﬂﬂﬁ. rs-ﬂ“ﬂ;é:“ﬁif? 2 {FI.HIE:;EIE:III}?
1).8mt. Meena Kumarl W/O Late Sh. Sushil Kumar ta repay the amount as Known As Servolech Power Systems Linvled) ("the Company”) by way of Special Resclulion for the following TR, LA, WInGHY: Une- Uiz umdred Six Poind Eight: sgvan Only} a5 on 34/96/2825 |Date ot NPA D4-66-
mentianed In the noice being Re. 31,94,546/- (Rupees Thirty One Lakh items of Special Businesses s set out hereunder by way of Postal Ballot only through remote -voting process. 2025 | Description of Property: Built Up Property on Situated in Village Nangli Mangla, aResidential House is Siluated in Sireet
Ninety Four Thousand Flve Hundred Forty Six Only) as on 30.03.2025, , _ : _ Mo. - 5, area admeasuring 200 Sq. Yds. i.e., 167.22 8q. Mis., Khata Number 90, Khet Number 38/2, oul of area admeasuring
wih further interest incidental expanses. cost, charges el until payment in ful ltem No.1 | Regulasization of Appoiniment of Mr. Girish Kumar Ahua (DIN: 00446338) as Non-Executive 0.582 Hectare, Tehsil and District Gautam Budhh Nagar, Uttar Pradesh, and is bounded as under— On or towards East-Other
1“::1”;“;33 ﬁxﬁ?ﬂ;ﬁ:ﬁﬂxﬁm ":;1“ ;L:fﬁégf:ﬁaﬂngiﬂﬂm Independznt Directar of the Comgany. Praperty/Property of Shyam Singh, On or lowards Wes!-18 Ft Road, On or lowards North-House of Kunwarpal Singh, On or
B o i i k.
\ At 8y i v oo e ) it et Tt & Amkiat eashase Item No.2 F:_xlagulaﬂ.;a,mn af App-rc:n:lmﬂent of Mr, Digvijay Kapoor (DIN-11146908) as an Exequtive Direclor lowards South I:Ithuerpm'.rrFfunr:rlrnlﬂrahm ;Innh _ _ _
of the properties described harain below in exercise of powears conferred an him {Human Resources) of the Lompany The borrower(s) are hereby advised to comply with the demand nofice(s) and to pay the demand amount mentioned therein
undes Sub-section (4] of Secton 13 of Act read with Rule B of the security item No.3 Requianzation of Appaintment of Dr. Yogia Patra (DIN: 11168878) as Non-Executive Woman and hereinabova within 60 days from the date of this publication together with applicable interest, additional interest,
'ﬁm;*ft Enforcement Rules. 2002 on this the 01 day of July Month of the year | Independent Director of The Company bouncs charges, cost and expenses 1l the date of realization of payment, The borrower(s) may note that FEDFINA is 2
: , , % secured creditor and the loan facility availed by the Borrower{s) i5 & secured debt against the immovable
E;Tﬁ“;:ﬂa“mﬁﬂ mﬁéhﬂ Fi”htfi;‘ﬁm“h:ﬁ:ﬁ:';ﬁﬁﬁﬁ item No.4 ?égﬁﬁﬂu;mflﬂﬂﬁuﬁﬁiﬂm” 160 (1)(a) of the Campanies Act, 2013 for property/properties being the secured asset(s) mortgaged by the borrower(s), In the event borrower(s) are failed to
charge of Punjab Mational bank for an amount of Rs. 31,04 546/- (Rupees . - - . discharge thieir liabilities in full within the stipulated time, FEDFINA shall be entitled to exercise all the rights under Section
Thirty One Lakh Ninety Four Thousand Five Hundred Forty Six Only) as Item No.5 | o @pprove overall barrowing limits undes Section 180{7) (c) of the Companies Act, 2013 upto Rs. 13(4) of the Act to take possession of the secured asset(s) including but notlimited to transfer the same by way of sale or by
on 30.03.2025with further interest incidental expenses, cost. charges etc unti Eﬂ?“mrﬂﬂ invoking any other remedy avallable under the Act and tha Rules thereunder and realize payment. FEDFINA i5 also
payment in full within and othes expenses until ':'“5""'"'3"“”" In compliance with the aforesald General Circulars, the Nobice of Postal Ballol have besn sent only through ernpowered to ATTACH AND/OR SEAL the secured asset{s) before enforcing the right to sale or transfer. Subsequent to the
. A ! A ” , '- i elactronic mode to those Members whose email addresses are registerad with the Registrar and Share Transfer Sale of the secured asset(s), FEDFINA also has a right to initiate separate legal proceedings to recover the balance dues, in
W%M‘ﬁ 2. Actinrespactol time Agenti.e. Bigshare Services Private Limited (RTA""Bigshare™) of the Company and Depositories. The dispatch case the value of the martgaged properties is insufficient to cover the dues payabie to the FEDFINA This remady i5 in
af Natice of Postal Ballot through arails has been completed on 01stJuly, 2025, addition and indepandent of ail the other ramedies available to FEDFINA under any other law, The attention of the
DASCIIFFI0N O IMMOVADLS FROFERTT The Natice of Postal Ballot s available on the website of the Company and can be downloaded from borrower(s) is invited to Section 13(8) of the Act, in respect of time available, to redeem the secured assets and further to
DDA Built SFS Category-lll Ground Floor Free-Hold Flat No-53-G Along www.servotech,in, webside of the Nabional Securibes Depostory Limated (NSO e, www.evoting.nsdl.com Section 13{13) of the Act, whereby the borroweris) are restrained/prohibited from dispesing of or dealing with the secured
‘D"Ltl"hiﬁ_ffg; mﬂﬁaﬁﬂ?ﬁ'ﬂ‘: ;'HT;:EE;“‘“T‘:.‘:: in Sector- at Jasola New and the National Stock Exchange of India Limited (NSE') Le. www.nseindia.com. Alternatively, Members can asset(s) ortransferring by way of sale, lease or otherwise (other than inthe ordinary course of business) any of the secured
: ] : Anifaticad Bificar send email to the Company at investor.relations@servotechindia.com or the Companys BTA at asset(s), without prior weitten consent of FEDFINA and non-compliance with the above is an offence punishable under
E?W'F;-“?-;ﬁ:_ Piiniah Natlonel ok mukeshd@bigshareonkine.com lo oblain the same. Section 29 af the said Act, The copy of the demand nolice is available with the undersigned and the borrower(s) may, if they
JER e : Manner for registering email addresses: sodesire, can collectthe same from the undersigned on any warking day during normal affice hours.
|. In case shares are held in Physical mode, please send & request 1o the RTA at mukesh@bigshareonline.com Date: 03.07.2025, Place: DELHVUTTAR PRADESH S/~ Authorised Officer Fedbank Financial Servicas Limited
providing Folio Mo., Nama of Sharsholder, scanned copy of the share cerdificate (front and back), PAN {setf-
attested scanned copy of PAN card), AADHAR {self-atlested scanned copy of Aadhar Card) for registering email JM Financial Asset Reconstruction Company Limited
address, Co ¥ £ a
- v ; iy : ‘ rporate identify Number: UST190MHZ0D0TPLCT42BT
EORM A ii. In casalshaaesare hald In dWQMHaIImdlqma. please contact your Depository F'a-:1|c:||:lnant (DP} and register JM FI‘NA NCIAL Fle-;l:a‘l:ar&d D'Fﬂ_::u - Tih _Fluur. Cnergy, Appasaheb Marsthe Marg, Prabhadavi, Mumbai 400025
your email address and bank account details in your dermat account, as per the process advised by vour DP Website - waw jmfinancialarc. com
PUBLIC ANNOUNCEMENT Voting through electronic means: | | Contact Person: 1. Pankaj Kashyap - 9136178689 2. Rohan Sawant - 9833143013 3. Prashant Monde - 022 - 6224 1676
[Under Regulation & of the Insolvency and Bankruptcy Board of India 1. In compliance with the provisions of Section 108 of the Companies Act, 2013 read with Rule 20 of the T P o e e
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016] Companies (Management and Administration) Rules, 2014 (a5 amended) and Regulation 44 of SEBI g P ot el U X i e L Eavk Sesimrt | T lelltm E . e
et : : : I apital & Lesir | W KEe ol Laan {inc medl £} lag with undarly curily
FORTHE ng;rsggﬂ: I.:P:GII;LHE'I&EIF}FE%ITDRE OF [Listing DI:_:IlgEtm!'ls_r& Eh-ac_lnme Heqmremepts] thegulatmns 2015 (as amenl:ledl]. i &ppllt:-i!bh ':'m']laﬁ i interest created themaal along with all the rghits, lite and inlerest hereoa under Section 3 (1) (b of e Securitsalion and Reconstruclion of
Company is providing faciity of remote e-vating ta its Members in respect of the ilsms set outin the Notice. The Financial Assets and Enforcement of Sacurity Inferest Act, 2002 (SARFAESIACT?) vide an assignment agreement dated March 29, 2023 ('the
| __ RELEVANT PARTICULARS Company has engaged the servicas of NSDL as authorized e-voling agency and has made necessary Assignment Agreement”} in favour of JMPART (M} (herein refemed as Assignee) acting in #s capacity as tustes of JMFARC —Aranya - Trust. ltis

_1__H_a§nq_!:_lf Enqpprat_u__ll_l_al:_-inr it EM'[I.'IEHIA INDIA LIMITED arrangamants with them for facilitating voting through electronic means. [n order 1o cast votes theough ramaote e- b netify _thatF"I:I-:lFLia authonized and sppomnted to act as Service provider | Collection agent o faciitate all operabional ard procedures processas

1ok stcornermton of Lo Dnti | 1012 Yo, Ve Voot ey Viok s Wetsahclf et ey [t ok :duﬁ:iltﬂﬁm' EESF:LE:EHEE;EUEEEMNEWDHM heraumder by the Autharized Officer of Secured Craditor under the SARFAES! Act, 2002

3. Autharity under which Corporate Debior is | Registrar of Companies -Dalhi & Haryana 2. The cut-off date for the purpase of voting (Including remote e-voting} is Friday, 27th June, 2025 for the rmwr'ngrp;]mmnlﬂﬁ from bomowers, offers are imvited I:]ﬂr-ﬁﬂr‘dﬂr&s;imd fior pmmﬁérﬂ Imemvabie property. as described hereundar
incarparated | fegistared | [RoC- Dalhiy 3. The remaote e-voting facility will be available during the following period afler which the portal shall forbwith be which s inthé possession, on ‘As s Whers s Basis', ‘As s What Is Basls' and ‘Whatever Is There |s Basis' Particiars of which ane given below

4 Corporate Kertity Mo, / Limsted Uiability | U452000 L2007 PLC 158102 blocked and shallnod be available by NSDL: Loar CodelBranchi - ' Earnest -

[ [eemicahi g, of Coptese ibin C Lol remote e-voling | 09:00 AM. {IST) on Wednesday, 02nd July, 2025 Borrower(s) | Do Reseve | M ONRsRLg

5 Address of the regstered office and Regd. Address: Shop No-61, Second Floor, Shiv o T EvOTe o bt ) on Weaet oy, Tend L. : 5)/ Natice Date Addnsss. Binal Prics  |Deposit Amount
principal affice {if any) of Camarale Debtor | Arcade Achanya Niketan, Mayur Vihar Phase-| | End of remole e-voling 05:00 PM. {IST) on Thursday, 3151 July, 2025 Guarantaris) and Amount = (0% of RP) {25-06-2025)

:EE_"' Eﬂ?'ﬂ: Eg;a‘;&;mgh A pad 4. During the above penod, Members holding shares either in physical form or in dematenialized form, 25.0n Lean Cade Mo, Dt; 16-06-2020,  |A1 The piece and Parcel of the Property| Rs, 3223000%, | Rs. 3223000, | Rs. 8211224
bt Bt o ki Friday, 2Tth June, 2025i.e. cut-off date, may cast theirvote electronically, Members who have acquired shares 19800042065, Delhi~ | Rs 4066453~ |having an extent - Propno.468 & 463 (Rs. Thity |(Rs. Three lakh| (Rs. Eighty Two

(& Wisolvency commcement dats In -fl?.li.ﬂ'ﬁ.IﬂE'E-;;-lmi:n-s;ﬁ:n'ﬂ:&ﬁ NCLT regainy receved on | aftar the date of dispatch of Notice through electronic means and before cut-off date may obtain the User ID and Pitamgura (Branch), | (Rs. Forty lakh Sisty {2Nd Fir Khasra No. 642 Mohala Gurshail — Two lakh Twanly Two |ah Edaven

| respact of Corporata Dsblor |02.07.2025) | Password by sending a request al evoting@nsdl.com or mukesh@bigshareonline.com or Chaman Kumar | Sk Thousand Four |Circufar Road ﬂ"ﬂm’ﬂf-'ﬂ"”;ﬂ?- Delfi In) Twenty Three | Thousand Th‘-“'lﬁa"_? Two

7. Estmated date of ciosure of insolvency | 27.42.2025 investor.relationsi@servotechindia.com, ‘ MED:::-:-'CN?. .ﬁ.shubr: " Hur-dre{djnshnﬁlw Eight ;ﬁmrg;n;f,ﬂg - Nort Eﬂiﬁliﬂt Tn&fa;rd Thmf] E;?dm Hug:l:id&n"i-‘w‘!-'

| resoilition process. _ 5. The detaded procedure and manner for remote e-voting is available on www.evoting.nsdl.com and in the i it i of Pl est Ot r':F ol I'|I Yt' o Y - ARSI

& Marne and Registration pumbar of the | Marender Kumar Sharma Paostal Ballot Mofice. :
irsnhency professional acting &s Inteim | Reg. No.: IBBUPA-OD20P-NIOT252017- 1810254 ; . . . Lzan Cade No,: O 16-06-2020,  |AN The piece and Farcal of the Property| Rs. TROODG- | Rs, TA000H-, Rs. 2456324/,
Resabilion Professional AFA Valid Upto - 31 12.2025 The mE"f"E of "'m"-l'g by ?mt&l Ballot{1.6. tt?mugh e-voling) will be deilalrednpﬁursdaly, 315”::"‘ 2025 by or 19005004788, Rs. 1213423, |havinganexient:- PlatNoASS, FlatMo-| (Rs Seven | (Rs Sevenly | (Rs. Twenly Four

'S Avtiress & amailof the wierim resohiion. | Plot No.- 02112, Weicom Group GGHS, Pl No.B, before 3:00 P-M. {IST). The result along with Scrulinizer's Report wil also be communicated to National Slock Ghaziabad (Branch), | (Rs. Twelve lakh  {Ground Floor-05. Back Side, S LF Ved, | lakh Eighty [Exght Thousand |  lakh Fifty S
piofessional, &s reqistered with the boatd | Secior-3. Dwarka. New Dabi-110078 Exchange of india Ltd. i.e mw.psem:ﬁa.m and the same will also be available on Company’s website ie. Anés (Bomower), Rubina| Thirieen Thousand [Vihar Loni, Khasra No-1275,386 And]  Thousand Only) Thousand Three

Email : nksharma.fcs@gmail.com www.servatech.in and the website af MSOLTa. www.eveting.nsdl.com. {CoBorrower 1) | Four Hundred Twenty {387 Uttar Pradesh In 201102]  Only) Hundred Twenty

10, Address and &-mad to be used for 'Plot No.- 1124, Phase-v, Udyog Vinar, I cage of any query, j,'-:?u may contact Ms. Pallavi Mhatre — Senior Manager, Mational Securities Depository Saneev Bhatnapar Three Only) E-::undaria% As - MNarth - Plat 'M::- A-5E Four Only)
comespandgnce wi (e Inlerim Gurugram, Haryana- 122016 Limited, Trade Word, "A" Wing, 4th Floor, Kamala Mills Compound, $enapati Bapat Marg, Lower Parel, Mumbai- (Guaranior 4 Erﬂut“ - Flat No.GF-5 East Fiat No. GF-
Resalulion Professional | Email : cirp.gardenia@gmail.com 400013, 5t the designated email id - evoting@nsdl.com ar call at toll free no.: 1800-222-990 or &t telephone 4/ Rogd 09 \Wesi :Oher's Property

11, Lastdata for submission of claimes | 14.07.2025 nos.- +91 22 48867000 and to the Company's id investor.relations@servotechindia.com, who will glzo ﬁﬂﬁ;aﬂ; ?d-l::;d Déi Eg%ﬁn f:_: The pece and F'smﬁr‘géﬁ P'éﬂli'ﬁffj'd H; E“gdﬂgiﬂ ;3594% 25 Eﬁmﬂﬂhh

12 Classas of crediors, § amy, under clause (B | Real Estate Alotizes drese nees connected with FORIc MEans. o - 5 i Vg oIt exiery - el = JoTHEID| AR5, S (R5.-aly Nne | (3. cixieen |
nTmh—ﬁecW[E:ﬂ.mr:aeﬁi!;:nh ascenaned bl el U‘E?ﬂﬁfhghﬁ'g';&ﬂsﬂhﬂ ; NEWABLE POWER SYSTEM LIMI Seclar 2 (Branch), (Rs. Mine lakh Twa [Floor Rear Side Lhs Flat Plot No- ©-| Minely Four | Thousand Four|  Ten Thowsand
by #1e irzrim Resaktion Professiona? R SERVOTEGH RENEWAGLE STEM LIMITED Shalendea Sharna | Thousand Thees (198 BlockeC | Sif Ved Vihar, Sadullabad| Thousand  |Hundeed Minety|  Four Hundred

T3 Names of mscvency prolessionals senifed | 1. M7, SRakR Nafis Ajum \FORMERLY KNCWh A% SERVUTECH FOWER SYSTEMS LIMITED) (Barrower), Privanka  |Hundred Twelve Only) [Uttar Pradesh In 201102 Boundaries As | Nine Hundred | Eight Only) | Eight Crly)
tr: act s authodsed represantatiie of cradiors | Reg. Mo.: IBBVPA-D0SIPA-CAI-SH0E 120182019 2363 SDi- {Co Borrower 1) Morth ; Plot no- C-198 South ; Plot Mo- C-|  Eighty Only)
i1 e hrme miames dar each class) 2. Mr. Arvind Mittal Date: 02.07.2025 Rupinder Kaur 197 East: Racd West -Senvice lane

| Reg. No.; IBBIIPA-OI11P-PO1356/2018-2019)1 2081 Place: New Delhi Company Secretary Loan Gode No. Dt: 26-02-2022,  |All The piece and Parcel of the Property| Rs. 1650600 | Rs. 165060r, | Rs 2438296,
2 ”L&.n:;jﬂﬁ::;zﬁnp PS40 2020 1678 23400000951 & Rs. 1458306/-,  [having an exient - House On Plot] (Rs. Sodeen | (Rs. Onelakh | {Rs, Twenty Four

Y [P — - '.l':nf-bl kh LT 'rl" - e 23403000996, Agra {Bs: Fourteen lakh  |Mo,306 & Khasra Na.582 Shree Har'.si lakh Fifty Sinty Five lakh Thirty Eight
) Releyant forms. and thsi:ai'ﬁ.dljjﬁ;m'llelh;ﬁﬂI%E:;-Eﬁ?nuﬁwsq (Branch), Mukesh | Fifty Eight Thousand |Sepeshwer Dham Colony Mauza; Thousand Six | Thousand | Thousand Two
) el of sz preseriaes | Viar,Gargran, Haryene 22015 ' { JM Financial Asset Reconstruction Gompany Limited | | o o, | e | S s

il e avals . = _ |CD w&hsllza: WL Cirpgardenia n - JM F, NA N‘C ,A.I. Corporate identify Number : US7130MH2007PLG 4287 2018, Rs. 462578 |House On Plol No.305 Mir. Sanjay Verma) {R=. Nine lakh

r"""“;a".‘“h? Q'HZEEE Nalonal DETF;‘:;"'"_" ’I”z".'“d-hi!i‘ ':'j“";‘l'] EI?ETTFTMF a Reqistered Offica Address : Tth Flaor, Crnaergy. Appasahab Marathe Marg, Prabhadevi, Mumbai 400025 T +91 22 6630 3030 F:+911 22 {Rs. Four lakh Sisty {South - House On Plol Ne. 307 Savenly Six

ﬁﬁggﬁ_ﬂﬂﬁg;ﬂim m"[,ﬁj“,},";‘_’f,:fgsl_ EEARCARANE M AR LM B S Demein ok 6630 3223 www, Jmfinancialarc.com Twa Thousand Five  [MrBangall East - Piot Mo, 300 West :24' Thousand Seven

The crediors of Gardenka India Limited are heraby calbied upon to submil thelr ciaims with proof an o APPENDIX IV FESSESS “]H HHT“:E {fﬂr immovable prope I't!p’} H"u;l;?dd GEEEHIT. Wide Road Hundfgjlgwew&

beforz 14.07. 2025, 1o the imierim resciufian professional gt fhe address mentioned againsi entry Mo 10 Whereas, the Authorized Officer of Pirama Capital & Housing Finance Limited (ersswhile Dewan Housing Finance Corpeeation Limited) under the ,

abave Securiizalion and Reconstruclion of Francial Assels and Enforcameant of Security Interest Act 2002 and i exercise of pawess condarrad under saction Loan Cade No.- Ot 1841-2024,  |All The piece and Parcel of the Property|]  Re. el B

The financial creditoes shall sobemil Seir claims with proof by elecironic meards ondy. All other creditors may 1312) read with Rule 2 of the Security Interest (Enforcamenl) Rudes 2002, issued & Demand notica caling upen ba fhe Barrawerls), Co-Borrowen(s), 19600049363, B 38202468 T8, |having anaxtent = Und Mo, Prid1, 20Th) 28610000, | (Rs. Twenty | (Rs. Four Crome

submit the casms with proof in parson, by postor by elaciranic means, Guaramon’s) o repay the amaunt menboned in e robics Iogether wih inerest 3 conlraciual rale and expanses, oosl changes ale dus Mmenacn lill Tha Gurpgram - W Road [Rs Three Crore  |& 2131 Floor, Tower-O. Pan Oasis,| (Fs.Two  [Eight lakh Sixty |Fifty Nine lakh Fifty

& firancial creditor belonging b 3 dass, as listed against the entry Na. 12, shall indisate ils cheice of f'f’f 'JfF'aF?‘“E‘"“E';“ ﬁ“gﬂ‘ﬁfiﬁ“&“ﬂ date of ;ﬂvﬁéﬂ’“fﬁzﬁimm&éﬂwﬁ?"?- F"'”:r"ﬁ‘* Cﬂﬁ'i'f:' ﬂﬁﬁrﬂmﬂlﬂfﬂ Limitzd [.'-’If;h'ﬂ“"l? Dﬂ“i: (Branch), Shukiit Mann | Eighly Two lakh Fifty [Sector-70, Moida, Uttar Pradesh-| Crora Eighty | One Thousand | Five Thousand

authorised represantatve froen amang he ree nsclvency protessionais bsted agamstantry No.13 o act YOG "inance. Oqorani LNRd) st e Wi SanCiar dssets Periiiiing I SrmaNeris). kainer Wy U6 URCAIING 56 LN tHNSE e (Barrower], Karan Mann| Four Thousand Fowr 1201301 Sixt lakh Ten Only) Nine Hundred

3 authorisad represersative af she Firancial Crediors in Class (Real Estate Adotiees)in FormCA Ehierarfior Bfang with al!ngﬂl& tia an:lrlntara‘s: H1E'|"El=-l'j_ll'l favourof JIM Fﬂm:lai Asset Heconsirectian Compeny Limiled, ecfngin itz capacity .515 irustae of {Co Borrower 1) Hundred Eighty Eight Thousand Siuty Six Oriy)

s ; . Ararya - Trust (hersinafter rafered fo-as “JMFARC?) under tha provisions of ihe SARFAES] Act wde an assignment agreement dased March 28, 20E3 Crly and Seventy Oinly)
Submission of false or miskeading proofs of claim shall sttract penalties. Sd- thareinafier referred o as “Assignment Agreemant]. The Borrower having failed o repay the amounl, ralice is hereby given 1o the Bomowar(z], Co- g I:|| i ¥
Marender Kumar Sharma Bormowens), Guarantar(s] and the public in geners? that the undersigned, baing the Aulhorisad officer of JMFARC has feken possession of the proparly ight Paise)
Diate : 03.07.2025 Intesim Resolulion Professional lor Gardenia India Limmiled dezcribad harain below, in evarciss of pawess conferrad on him wider Sub-Saclion (4] of the SecBon 13 of the said Act read with Rude B of e Secarily Lean Cade Mo, O 1B-10-2023, . |Al The piece and Parcel of the Proparty| Bs. 38300000, | Rs. 3630000, | Rs 10244371,
Place: Gurugram, Haryana Regn. No.: IBBIIPA-002P-NOD1 2520171810294 intarest Enforcement rules, 2002. The borrower in parbcular ard the public in general are heneby cautioned not to deal with the property gnd sny dealings 12800041458, Diehi - Rs. 70637891,  |having an exient - Flal Mo T-84301) (Rs. Thiy |(Rs. Three lakh | (Rs One Crome
B b 5 | i Al ] : Fi T h i i ight lakh i Th win lakh Farty
* j with b prope ety wil be subject o the charge of JMFARC for an amount as montionesd hiersin undar with inbarest thingon DIl the dabe of nepayment. The tamgure (Branch), | (s Seventy akh [13Th Flcor, Mo, 1 Lake Skde Height| Eightla Eighty Theee | Two lakh Farty
borowenis), Co-Borrowar|s], Guarantons) attention i invibed (o provisans of sub —seclion (B} of secfian 13 of fhe Act. in raspact of time avalable, ta Vijay Arora I:B‘._TTDWE;TI' Sixty Three Thousand |Grove City Haryana In 131402 Thirty Yhaniazrid Four Thousand
ERCI TR IV RS = Nearu Arora Savan Hundrad Sy Thousand Only) Three Hundnad
Sr.| Mame of the Borrower(s), Descriplion of secured asset Demand Motice Date and Date of (Co Barrower 1) Ning Cinly) Only}_ Seventy One Only|
|No.| Co-Borrower’s, Guarantor(s) (immovable property) ___ Amount _| Possession| Loan Gode No. Ot 26-07-2019, |l The piece and Parcel of the Proparty| s, 1620000% | R 162000, | Rs. 4779568/
SALE NOTICE 1 [DLn:ndCD?eArg;- Uﬂ?ﬂmh'iﬁfﬂﬂ]- Eﬂr{arm ; ?J:: mhga FT'arI &HPaﬁL?fFrFrﬂFéaﬂy-ﬁuglt;? f&fﬂﬁiﬂm fn; Rs. hﬁri.?;‘rﬂfﬂ'- 28-DB-2025 10800041748, Dathi - Rs. Z16TE92-,  [having an exfent - Piot Mo-680, Bacond| (Rs. Siteen | (Rs. Onelakh | (Rs. Forly Saven
. ) ; ghiradung, imasyu Maurga (Barrewir | Bl oWl Mo o Floar Emined Hight, | (Rupess Fiftly Taa La il Faur i 3 i : it i
Avinash EM Projects Private Limited (in Liquidation) balfi Mawrye {Co-Bomower) 1 11 Balbir Road Dehradun Dehradun Uaranchal | Thousand Four Hundred and Farty Twa FEymholiol M?Ha?ﬁ::'}aﬁnéﬁ;sh éislygm'?hz;hr; E:na;IF::IHEEI::MST:LEh:::lglélll H:nr‘ﬂz:::é}l EEE:;DH Hﬁéﬁﬁimﬁ
SOK NATIONAL ARCADEFLOT HO 4 LSC MM ROND GAZIFUR, DECH, - - £3R001 EEHME'@HM Kumar (Co Bomower 1) | Soc Hungred Ninety {Ghaziabad Uttar Pradesh Pin 201014 Only} Only) Hundrad Sty S
GAZIPUR, DELHI, Dalhi, India, 233001 2 (Loan Code Mo- ZEEODODOSME), [Branch - A0S Par & Parcel of Property: Plot No 1055, [IH12023 for Bs, 2317 124 1 [Rupees 27/06/2025 Ariit: KR Two Onily) Bound Bs - Morth - Piot No-Bag Only
E-AUCTION Haridwar). Ajay Kumar Verma |Borrowes]| Vishnu Lok Cakany, Jwalapur Hanidwar, NeWater |Twanty Thiee Lakhs Seventzen Thousand | | Symbalic) (Guaram-::nl;n-:l RO 'ﬂiﬂriﬁ?ﬁﬂu&; ] F|l.'.;‘| ‘;J:-EE'D East - '

Bids are Irmvited through e-auction platiorm hips:/Sbbibaanknelcom far the sale of fhe fallowing [Loan Code Mo- 09TI000ETE4), (Sranch -| Allthe Parl & Parcal of Propary- Khasta No 398§ 30mai2019 far Rs. 1893 422 (Rupees ARV T . 1 ] I T4 T,

assets of Avinash EM Proects Private Limaed (in Liqusdation) forming part of the Liquidation Estate Diaheatdun), Anll Singh (Borrswer) Pinky (Co- | Wiake Dara Milkara Sairosn Dar Abad| Kashebl | Eighlean Lakhs Nnety Three Thousand| | Symbalic) 24;3'33{23%3: T'EI]D.I.H EFItt Egﬂgﬂﬁgﬁ?, ;':'.II.TIHE plece altldFFl'maa:.:-I:lf:I‘Er;‘Fr;E-&gg FHE ;‘E}II:_II:IJJ' F:qu' 1énF!fILIID.H_,I Es.?h_:lﬂ-isﬂ. :

By thi Liguitator, Manoy Kumar Anand, appointet by the Hoa'ble NCLT, New Dells Bench id orde Bomower) Garden Colony Saharnapur Saharanpur | Four Hundred snd Twanty Twa Crily) : nil % n  |naving can extent. - Fial No2GEDA) (Re: Faurteen | (e, One aen | (Ra. Thiny Seven

! L 7 M 4 ! ! : Fitamaura [Branch) (Rs. Twenty Three  |Ground Floor {Hig), 'Rear Side, DIf| lakh Ninety Farly Mins takh Sevent
dated 18 March 2024 w's. 35 (1) of IBC, 2016 w reg. 32 of IBE| (Liguidatinn Process) ol il ndereetSingh | | IakhSiySi . [Ankur Vihar, Hadbast Village-| Thousand | Thousand | Thoussad Fou

Begulations, 2016, 4 [(Loan Code Mo- GB70DU04428), [Branch -| Allthe Parl & Parcel of Property- House No, 461 | 20202022 for Rs, 8,159,582 - (Rupees| 27/D8/2025 i nderpe S';EI - T:.::u "‘h'N_l“ S"' ur. Vier, ; ast Vi HHEE' S”TE' 2 IE-i" i ousand Four

Biock — P T TV e—— Datradun], Ashiish Shamma {Bonower) Tara|& 463 Monalla Knurbura Dehradun Defradun |Eight Lakhs Minsleen Thousand Fival { Symbatic) {Horrower), Shobha sandina: [nadkisoad, Ltar Eracesh i 01l L] fily) undred Seventy
Mo Azset Description Price (INA) | (IR} Vol Shiarma [Co-Bormowes) Dehradun Uttaranchal = 245001 Hundred and Eighty Two Only) {Ca Borrower 1) Hindred Seventy |Boundanies As - Norh - Other Proparty T Cnly)
Bressh G, A WG 5 [(Loan Code Mo-08700009128), (Branch - Allihe Part & Parcel of Property- Kh Mo 2463 Min | 26042022 for Rs, 2732822 - (Rupess| 27/D6/2025 Four Only) ~ {South : Eniry/Road 30 Feet Wide East
Maching ﬂ;';M Equipenent Dehradun]), Manaj Kumar Arora (Borrower} | Mauza Archedia Grant Pargana Cenlral Doon | Twanty SeveniLakhs Thirty Two Thousand| ( Symbolic) Plot No-C-101 3 West ;Plot No-C-1/11
.m.m'd-,,' 5ol Equipment Angana Arara | Co-Barower) Deahradun Defvadun taranchat - 245001 Eighl Hundred and Twanhy Twa Only Loan Code Mo,: D% 18-11-2016,  |All The piece and Parcel of the Property| Rs. 4940000/, | As. 4840000, | Rs 11207571/,
fLong), SPM Equipment, B |iLoan Code Mo- 29200001072), (Branch «[All lhe Pat & Parcel of Property- Plol Mo-02, | 27112022 for Rs, 10,19 37165 (Rupees| 27/06/2025 01400002871, Moida - Rs 32700800 |having &n extant - Plol No-7776, First]  (Rs. Foety | (Bs Fourdakh | (Rs One Crore
Ermall Tood Bax, Hydraulic Yamuna Magar], Meels Devi [Borrower)|Khass Mo-15311522 1523 Mand Vikar Colony {Ten Lakhs Ninsteen Thousand Mine| | Symbaolic) Sector 2 (Branch), Vinod | (Rs. Thirly Twa kakh - [Floor Sector 2 Rajnder Nagar Ghazabad]  Nme lakh Minaty Four | Twelve [akh Seven
ELECTRONICS  |Hose, Dead Weight Pressure Yashpal ¥{Co-Boemower g;:fmﬂfthai'l;!spim L.E'q:ﬁ?h:;rah H::f;ﬂ": Huridrad and SixteanOnly) Kumiar (Bormower), Sani Seventy Nme | Ular Pradesh in 201011 Boundaries As - Forty Thousand Thousand Five
| EQUIPMENT AND |Gauge Teser, AC Moloe & 113145 | 91315 £ (100 Aran pur SaErnmir Lsar 5 = aai Kaul (Ca Bonrawar 1) Thousand Mine-:  |Marh - Pled no-108 South ; Pled mo-75]  Thousand Only) Hurdrad Seventy
L:HCE 1 Els::uw E-uxlr.'-‘ﬂmﬂ. Hydraulie | i : 1 ﬁm;ﬁim N ﬁ;mmm;‘jfﬁj' E{as"m' : Ef*:i | IraE:anh& Pa:-r;ce: of Pcrn?my- $n|m§ rdulr_ :Su;;m-?&!sr‘ﬂ ‘-‘::-r?ﬂ?_-im ﬂﬁ 27/06/2025 Hundred Sixty Only) |Easl: Piotne-75Wes! :Road Only) Orir Only)
ELQILIPKIERN wah Moo, Bard et ar Tl , B 'JITErl 1E ] unia E. anHEr Nepar Lolgny, 14l- .:H'll'l 20 T MINEE WD RDUs ‘Emhlh] - A1 I T P 46140 r 101 T 4 T
e o e e e o B e e e b B
i Tiher cabla’ Folls, Mis salidwar LEiarancngl - casalic ! : : h v ] . ; 7 y P
: { . .
Raims- LPL; Printerds: ofer B |iloan Code No- 28500002930, (Branch -| AR me Part & Parcel of Propery- Plot No B-04, | 271202022 for R, 500,085 - (Rupees| 27/06/2025 fﬁgﬁﬂﬁﬁaﬂh T[thrle.rg-i;:; %“EJSEL ?ﬁﬂﬁsﬂﬁﬂﬂ:&z ?‘Jri:mgg-iltm Fﬁ'é.“u;':& P:mh:?sac:; Tﬁﬁﬂﬁr
#ams, Industrial Pipe Hariwar}, Sudhesr Kumar(Borrowar) Anjana [Khasra No- 11302, Sarthak Negar, Vil Saral, |Five Lakhs and Eighty Five Only} { Symbalic) B s, Vijay. Laxrmi |Eight Hundred Bleven |Up Ghazl bald;i.ﬂta Pradash - 2|:|:..31!E. Oy nly) Hundred Six
Elamps, fron Pigs . \Wa Kripal {Cao-Borrawar) Parpana- Jwalapur, Haridwar Haridwar ':'T':""'"Eg IRy 1a L "'ﬂ i SR R 'EF T ¥ oy _I"_': : E"'
. nirah, keon Bowes, Bed, Uttaranchal - 248407 {-a Borrower 1) rily} guu?:_anesa’-.s . _hlémh '\.,J.E'“f-'é“.m ree Oinky}
T el Mirrar, SO it N Bggs | Bap 2000 8 [{Loan Code Ma- GUTQDOCAT31), [Branch -|&ll the Part & Parcel of Fropany- Knasra Mo-| 200212024 for As. 6,60,792 - (Rupags| 21/06/2025 outh. Cipen East: Open Wast -Eniry
FIXTURES Rack, Chalr, Aluminlum Dahradun), Vienal Kishor Marya {Barower) [408/1 Skuated Al Dara Milkana Swad Baircon | Six Lakhs Sixly Thousand and Seven| | Symbalic) Lean Code No.: Dt: 28-10-2019,  1All The plece and Parcel of the Property Fis Rs, 1750000, | Rs. 5314518,
Larder —e Meera Kuman (Co-Bamoaer) Dar Abac Littam Yings Saharanpur Sahararpur | Hurdred and Nihy Tao Oply) £3000ET5, Agra Rs. Z3336571-, having anextent - Pt Mo 16, K 86 Starj  1750000-, | (Rs, Onelekh |{Rs. Fifty Frve fakh
1|-]LE'E;;'§““”‘°'” Gyl Uttar Pradesh - 247001 (Branch), Mohit Gupta | (Rs. Twenty Three |Gty Phase 1 Mauza Jakhoda Gawalior| (Rs. Sevanteen| Seventy Five Fouresn
.-'! Hert Honif Moo Cycle 1a|iLoan Code No- 09TO0A04484), (Branch -|All e Pan & Parcal of Propenty- Eminent [25/0412021 for Rs. 1,05,77.290 /-| 28/D6/2025 {Borrower), Babl Kumarn|  (akh Thety Three  \Road, Agra Ullar Pradesh 282001 lakh Fifty Thousand Thougand Five
NEOTMARAEA Denradun). Ajay Kumar Sigh (Borower)|Heights-21204, 11 Balbir Raad Saccnd Flaoe |(Rupees One Crors Five Lakhs Severty| ¢ Symbalic) (Co Boeroweer 1)Devendia | Thousand 3 |Bowndaries As - North @ Plol No.19|  Thousand Only) Hundrexd
3 |enicke 3. Yamaha Motoe Cyche - 12,500 | 1,250 4000 Rajuser Singh (Co-Bamower) Road Debradun Dehradun Ultaranchal - | Seven Thousand Two Hundred and Gupta {Ca Borower 2) | Hundred Fifty Seven |South © Piot No.17 East : 2007 f wide]  Only} Eighteen Only)
MEOTTROR 248001 Mingsy Only) Samay Sirgh Qnly) {kachha rad Was! “Plat No 37
4, Wyunds Sant Car 11 |iLoan Code Mo- OGTODOCRTSS), (Branch -| Al the Par & Parcel of Propary- House No, 257 | 22027018 for Ra. 885 188 (Rupees| 26-06-2025 {Guaranior 4
UP14H4405, Defwacun),  Hangti Jbe’ (Bormwear) Karina) (hps W-1i85) Sruated At Ganga 'Wher Yor | Eioiit Lekhs Exghily Nine Thousand Onef ( Symbolic) Lean Code Mo.: Dt: 23-04-2019, |4l The piace and Parcel of the Proparty Rs. Rs. 105000F, | Rs 3104070-,

Date of Inspechion of Assels: 18t July, 2025 fram 11.00 AM 1o 4.00 PM a1 Village Rakba, Kumart { Co-Borrawer) Fioarkie Handhar Harkdwar Utiararichal - 243400 | Hundrad and Eighly Eight Only} 08600001512, Delhi - | Rs. 1590466, |having an exdant -No G454 A UgfWithout]  10500001-, | (Rs. One lakh | (Rs. Thirly One

Abbaspur Tehsit, District Sonipat, Haryana -131027. 12 |(Lewn Coda Mo- DSTODODLTIS), [Branch -| Al the Parl & Parcet of Property- H.no. BB Min, | 25472022 Toe Rs. 8,50.827 - (Rupees| 20/06/2025 Pitarngura (Branch), (Rs. Fiftean |akh Jﬂm' Rights Fronl Pertlon, MIE Mirzapur| (Rs. Ten lakh | Five Thousand lakh Four

Last date for remittance of EMO & submission of EOI and all bid documents a5 per the e-Auction Dehradun), Deen Mohmad (Borower] Danish (Mauza Kargl Grant Pargana Pachwadoon |Elght Lakns Fifty Thousand Nine| | Symbolic) Mahensar Raghey Minety Thousand IMahavie Enclave MNew Delhi, In 110045 Fifty anly) Thousand

Process Information Document.: 20th July 2025 Clureshi |Co-Barower) Diahredun Uaranchal - 248001 Hurwdrad and Twenty Saven Only) {Boerower), Meenu | Four Hundred Sbdy |Boundanies As - North ; Par of propery|  Thousand Seventy Oniy)

e-Auction Date and Time: 22nd July 2025 (1000 A.M. 1o 4,00 PM.) (With unlimited extenzion 13 |iLoan Code No- 0370000543%), (Branch -| Al the Pari & Parcel of Praparty- Tower No.-T1| 20022024 o Rs. 1071201358 || 28/06/2025 Raghiav (Co Borrowar 1) Six Only) thereafier sevics iane South -Gall 15fiwida)  Cinly)

ol B minutes eachupla T PM.) and Time (With unlimited extension of 5 minules eachupto 7PM Dehradun], Gausey Goyat {Bomower) Flat No-304 Foor 3Rd Floor Unif Type 3|(Rupees One Crore Seven Lakha ( Symbalic) East: Orhar's propesty Wesl:Other's property

TERMS AND CONDITION ﬁﬁ"“ Detvadun Dehradun Uttaranchal - T“?:E T‘Ewr:ﬂp';d;fg r:"'“fﬂﬂ Rapess Lean Code Mo, Dt 28-06-2021,  |All The plece and Parcel of the Proparty]  Re Rs. 2120000, | Rs 3167048,

1. mtesested applicants may refar bathe e-Aucticn Process informaticn Document for detailed berms 2 = - ajl_r Py Eig il . 19600044200, Rs. 2436650/, hm'ing_aneml: :~F'||:|_1 Nu:u_ﬁﬁFirstFIn:n:ur 2120000, | (Rs. Twelskh | (Rs Thiﬂ:.rﬂl'le
and conditions of anbne E-Auction, BID form, Elighility Crterla, Dectaration by Bidders, EMD 14 g:a"' G”d“mm' ':'EE'MN“_EEJ' 'EE'L“'.:“ x "'"E,"E“ Part & FE'“"‘E" Froparty- Uni r‘f“ET i ﬁ"‘"':_"ﬁ”.ar':’fi g’ajgﬂﬁ'jm“fﬂ“ 2B/D6/2023 Gurigram - MG Road | (Rs. Twenty Fﬂ'—'”E'khr*"UEW-'i 9 Kh 1 2 Gali £ Village Khyala| (Rs. Twenty Tiwalve lakh Siaty Seven
requarement et available 2 hitps:/fibbibaanknelcom. hhm'}i:&ﬂgf;w"m“” crraveer) Fani gﬁaaﬁmﬁﬂﬁ sﬂﬁ??ﬁﬂ?—;mm TFEE:;J“EE -tﬁlfli}rfjm:'fai;‘;!w;l:; { Symbalic) [Branch). Pasamjeet | Thiny Six Thousand. |Block Nw Vishnu Garden New Delhil  Ona lakh Thousand | Thousand Forty

2. Prospective bidders shal submit the requisfe documents, including an undertaking of eligihilty i ' Ullisrarichal - 248001 : Thewe Oriy) o Singh 1!_30[1‘0“‘&”. 20 Hundred Fifly 11|'.'If|1$ Baundanas &5 - Morh ; Gali 15  Twenly Only) Mirse Cnly)
under Sachan 204 of the Insoheéncy and Bankrupbey Code, throuph e BABNKMET auclion - Karamjee! Kaur anlky) Faetwide South; Entry’ Gall 10 Feetwidel  Thousand
platioem kit /bl Bazaknet com, : B 15 |(Loan Coda Mo- DE‘?GEJD#HE]. IErgurtm E ."L:Il fhe Parl d-._F'ar{:-HIéF Property- Khasra Mo ?&-1"--;-2&23 hé*ﬁﬁ.ﬁ.?ﬂﬂ?ﬂ -:-rI'inJF'E"BE 20/D6/ 2025 {Ca Bormower 1) Egst- Parfof Plot Wess -Plot Mo-548 Cinby}y

3. Prospactiva biddars shall dupaeit the Earniost Money Degosit (EMD) throuigh the BAANKNET oyt babablabisiebd bt 1% drtore Sl b ininbined (i sl it by WELLLT Loan Code No. | DU 16102023, _|AllThe piece and Parcel of he Property| Rs. 26400001, | R 269000, | Re 53380651

A The Jinciirkalaneg vakwract Iy Clatin 2 Tl wnan o, 55 ould stttk the| g ol Vs dcas dohe Loan Gode M. OUZOD00GEAT), [Branch -| Al the Part & Parcal of Property. Tawar No 1.1 | 2070212024 for Fis, 85,64, 110.560 | 2o6aizs | || it varet | (Rs. Thinty Sixtakn [Floor Tower: C Officer City Nh-58 Raf]  Eightlakh | Exghty Four | kakh Thirty Eight

; i i : g : o : e b L i Barrower), Rajendra | gy Eighe T .
RO SMER TN ey Rt A A it = o e To ey e Rajent R pReatie, . 18 | eteadur), Sangita Dasdhkary(Borowse) |Flat No GO3, Ground Floor 3Bhik-|(Rupses Eighty Six Lakhs Sisly Four (symootic)| || Sinan {.:.;,]Emm}f].ﬁ T i el ind e R ) RSN | “Thecae sy

5. Prospective bidders may note that i found inefigible at any slage, the EMD shall be forfaited. 171651 Arcadia Hikocks Dehradun Defradun | Thousand One Hundred Nineieen and Firarinan Kiimar Bhal Six Hundred Fifty One Cinly) Only) Five: Cinly)

6. Mterested apolicants deposding the EMD and requining assistance i submitting the EMD and Bid Uitteranchal - 243001 Fifty Eaght Paisa Only) {Guaranior 4] Uniy)

Forms ray contact Liquidator office Mr Sandeep @ B285533196, 1745647930, 17 |iLoan Code Mo- 2BEODODOEOD), (Branch -|Al the Part & Farcel of Property- Khata | 25012018 r Rs. 15 66,534 (Rupaes| 30/06/2025 : vy - A0 2 :
01145051903, e-mail cirpavinashem@gmalicom or +91 8201220220 , e-Mail Haridwar], Jai Parkash (Bomower) Saniosh|Khatouniro34 M7 khasrans 1512 Houss No | Fiftesn Lakhs Sixly Six Thousand Eive| | Symbolic] If;;::chdn;ﬂg: %‘5&;11;3‘;?&2' :QUTI mgﬁ:ﬁﬁ _?;ﬁ;;éﬁﬁ?ﬁ?: F:EE gy ﬁ:fgﬁir: rn?ﬁlfﬁylrahh
supporl BAANKNET @ psballiance.com Kuma {Co-Bormorwer| C-614038 shiva Cofory Block T Satya Sal | Hundredand Thiry Four Only) Ghaziabad (B II'I' Rs Fﬂlhﬂ'ahl'l 'Frl’te EIDGII::FJM D&lh'ﬁﬁ-'ﬁ. Vikas Bh 5 lail:ﬂTh-Fl'j' Sixty Th s Fﬂﬁ'E@HT"TE-I.Hﬂ'}d

7. Ris clarifiad that. this invitation purports to invita prospective bidders and daes nat create any kind Publicschaod simmour Paonta Sahib Sirmaur : h ik e T = Ih bt fhiian p ot gl le 1 re: Two H
af banding obdigatian on the part of e Liquidator ar the Gampary to efeciiate the sale. Liquidator Himachal Pradash - 173025 m:'"""“'j Es:'fgf“ﬁa ; E””sﬂTE_“*EE T'”f 1’"":'“3 Ghaziabad Uttar Pradesh ﬂ‘g‘:““'ﬂ hg"ﬂTE!" E";"" "”J:Im
has right to extand /defar ‘cancel and/or modity, debete any of the terms and canditions incleding 4@ |(Loan Code o 04700005714, (Branch -|Allthe Part& Parcel of Property- Khasra No 878, | 3010112023 for Rs. 12,04 826 - (Rupees| 30,06/2025 - Irr’:'?f”;f]- el ;"*E DFW 201010 vl ¥l ewven Only}
timelines of E-Auction at his discretion in thainterest of Liguidation Brocess and has rightto reject Dahradun), Surendar Kumar Mahawar|Sibuated Mauza Caniral Hape Town Pargana | Tweive Lakh Four Thausand Eight { Symbalic) (L Horrowar 1) aven Unly)
any bid without any prior nofice ar assigning any reason whatsoaver gtany stage of tha auction, (Borrowar) Sarka Mahawar (CoBormower]  |Pachwa Doon, Dehradun Debradun|Hundredand Twenly S Only) DATE OF E-ALH D207 3 I F5Ml

8. E-Auctionshal b= contucted on *AS IS WHERE 157, "AS 15 WHAT i5" "WHATEVER THERE 5" and Utiarenchal - 243001 SUBMISSION OF BID: 21-07-2025, BEFORE 4.00 P.M, _ .

‘N0 RECOURSE" basis anly, qg|(Loan Code No- OFTORICEZ05), [Branch -| Al the Pan & Parcel of Propery- Khata Knatan | 2302020253 for Rs. 85,37 875 - (Rupees| 30/06/2025 For detailed terms and condilons of the Sale, please refer o e link providad In hitpsfwww mfinanciziarc comMomeadAssatslorsale OR
: : Sdf- Dahredun}, Surjaed Singh Magra (Bormowar) Mo 26/34 Silugted Puruwal  Saniokhgarh |Eighty Five Lakhs. Minety Seven { Symhalic) hittpisharendr. bankauction,in,
Hulq_hm:rﬂm:ru_i, Liguidatar Sarbil Kaur [Co-Bomower) Mauza Paanka Pacnla Paonta Paorda Simawe | Thowsand - Six hundred and Sévenly : ORY 15 O ALl ER SARFAES| A ] RAN ;
Avinash EM Projects Pl Lid Himachal Pradesh - 173025 Eignt Oty The abave mentionad Borrowen/Guarantor ane hareby noticed to pay the sum as mantioned in sechon 13i2) notice in full with accruad inferast Hl
IP Registration Ho: -IBBIAPA-D01/1P-PODOB4/2017- Authorized O date bafore the date of auction, faiing which praparty will be auchoned/sold and balance dues if any will be secoverad with interest and cast from
Place: New Delhi E-mall ID: cirpavinashem@gmail com Place: Dehradun ERIGTERNE NLEN] borrower guarantor,
Date: 03.07.2025 Contact Mo: - 011-45051903 45641203 Date : 03.07.2025 JM Financial Asset Reconstruction Company Limited, acting In its capacily as irusiee of Aranya — Trust Date - 03.07.2025 | Place : Delhi Sdi- {Authorised Officer) (Aranya - Trust)
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